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availability of vacancies, number of applicants seeking compassionate appointment

etc.

The details regarding cases under consideration in the respective Ministries/
Departments for making compassionate appointments and those already made by them,

are not maintained centrally.

(¢) and (d) A person selected for appointment on compassionate grounds is to
be adjusted in the reservation roster against the appropriate category, viz. a candidate
belonging to SC/ST/OBC/General category would occupy the position allocated to the

respective category, in the roster.
Conditions for promotion of officials

2181.  SHRINEERAJ SHEKHAR:
SHRI RAVI PRAKASH VERMA:

Will the PRIME MINISTER be pleased to state:

(a) whether different sets of service conditions and conditions for promotion to
next grade are applicable/allowed under rules to officials of Central Government appointed

through same advertisement and same examination for the same post;

(b) if so, the details thereof along with the relevant rules and orders in this

regard; and
(¢) if not, the details of the relevant rules/orders in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (DR. IITENDRA SINGH): (a) to (¢) Candidates recruited
through a common advertisement and common examination may be allotted different
cadres/ services under the Central Government on the basis of their choice, merit and
eligibility conditions prescribed in the respective Service Rules/Recruitment Rules.
After allocation of cadre/service to such selected candidates, their service conditions
and eligibility for promotion to the next and subsequent grades in the hierarchy are
regulated as per the provisions of relevant Recruitment Rules/Service Rules of the

respective Cadres/Services of the Central Government.



